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ayacut area needs 12.66 tmc and new ayacut area needs 4.97 tmc. For drinking water
alone, Karur area in Tamil Nadu requires 0.514 tmc and for industrial purpose
0.492 tmc making it a total of 18.64 tmc per year. The Cauvery Tribunal Order allocates
0.800 tmc water for Kerala from Chengalar project, but they want to construct the new
Pattiserry dam to the capacity of 2 tmc. Amaravathi dam fell short of water inflow
every year from 1966 to till date. If the Kerala Government builds the new dam, it
will affect mainly the sugarcane farmers and other crops in five Districts of Tamil Nadu.
Hence, | urge upon the Union Government and the Cauvery Tribunal to intervene

to stop the construction of the Pattiserry dam.

SHRI M. SHANMUGAM (Tamil Nadu): Sir, | associate myself with the mention
made by the hon. Member.

Need for inclusion and construction of Banar-Rathkuria-Kharia

Khagar road on the National Highways

#f IR ARTAC G (RIORAM): FHUNT HEIGY, H AP AT A VP TSh &
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